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{ _ Date: 6,7.1989 .
I ' ~ The appeals against the judge=
/ ment of the Full Bench of this _

Tribunal in P. K.Sharma's case

and similar ‘other cases are
! not yet decided by the Supra
’ ' ' , GCourt. The same point 1is
jnvolved in this case also. {
Hence this case is adjournad |
r o +o 28th November,1989 for s
directions. Pargies need not
pe present on that day.
After the case 1s fixed for
final hearing partles wou.1d be
informed about it.

| | , - (M,YJPﬁEErE;R) (M.\MWiézigAR)'

Member(A) Membe ")
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Date: 28.11.1989

R , ' _ ) » The appeals against the judge-

me:.t Of the Full Bench of this

™ Tribunal in P.K.Sharma's case
and similar other cases are not
yet decided by'the Supreme Court.

The same point is involved in
this case also. Hence, this -

&

case is adjourned to 20th March,
1990 for directions,., Parties

‘need not be present on that ,
day. After the case is fixed -

-~y

for final hearing, parties
would be informed about it.

(M.Y.Prioiigf) (M.Btkﬁjﬂgggr)
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